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SHRI BIJU PATNAIK: I have AWl F @T WA F & F FaT
specially looked into this particular IS § wEare  graer drarfeat

case. This land is very close to the
railway line. It has also got a pri-
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vate siding into the yard, That is ,
why the cost was at a high rate. (“) A8 . ¥ s® fem F o
About changing of the yard we are Sl FTH TBW § IAFT TF  faqor
considering whether we can gsk the 9T 92d 9X g fear war 2
State Government to allocate another
suitable yard.
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SHRI BIJU PATNAIK: The land o fafeer sH=fal &1 sfofag
measuring 9.22 acres is not a small 7 fegr T g.
piece. According to all the autho-
rities with whomsoever we have . " N
checkeq the rent is not too high be- 2. MR &7 ¥ o mf ﬁ
cause it is within the proximity of 37 Io-foar ok fo=r oot &
the Railways. We are looking for a5 fear ST % g g=a)
our own land. . o |
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Diarrohea and Respiratory Diseases In 'irmﬁﬁff e #=1 AT swarea
Children # & grafas SgER gAw F@ F
*367. SHRI R. P, DAS: Will the fru ages & ufadl,  afger
Minister of HEALTH AND FAMILY gog fafset 1 st wfoferm fear
WELFARE be pleased to state: AT a |
(a) whether diarrohea and respira- .
tory diseases are among the biggest 3. @reer AR fafwear sfustfa)
killers of infanty in India; Fqm@ @e  fowr g6t armr s
(b) whether Government are aware 2 & Sy g1 wfewR d@dr
that these diseases can be prevented fofal 1 #9 F@ ¥ faw

only by g better sewerage and water : N N
supply system by raising the stand- q§ Y w1 IR WA

ard of living in the country; and AR &% U @Y # AgEd
(c) it so, the steps taken to combat Ta @ fowr 3| F swiww
the diseases? WY S@mar @)
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SHRI R. P. DAS: Diphtheria,
whooping cough and measles come
under the respiratory diseases and
according to the report of World
Health Organisation measles alone
tops the list of killer diseases for in-
fants. Incidentally, there can be
vaccine for diphtheria and whooping
cough but no vaccine for measles is
available in India. In view of this
may I know from the Minister whe-
ther the Government is considering
any proposal to manufacture vaccine
for measles in India.
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SHRI R. P. DAS: Is Government
aware of the confetence sponsored
by UNICEF scheduled to be held at
Manila from May 17—19 in Child-
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ren’s International Year, 1979? In this
connection I would like to know the
names of the pediatricians and the
experts tipped for the conference.
Has the list been prepared by now
or is it in the making?

5 THEATCAT
A dar g ag gwr

ag g

st gaTW T HAY - "gRE
ag Faenqd fF feq fea wsal &
I e geaTE A GHRwT F
sam @t 9w e omm g ?

WUA R : Ag @A FE
grar g ?

st O : 3@ W F 3T
¥ 91 "t wgew 7 wedzr afaw
ffar @ S@% smew 4§ ag
S g fw
A national water supply and sanita-
tion programme has been launched
under which safe and protected
drinking water supply and sewerage
schemes are being implemented by
the various State Governments and
Union Territories.
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SHRI VAYALAR RAVI: There is

diarrhoeal disease for the Jast few

years found among the children of
Kerala in the coastal belt and more

than 20 children have died this year.

Will he instruct his department to

make a thorough study into the cau-
ses of this disease and take preventive
steps? I want to know whether he
will do the needful.
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SHRI VINODBHAI B. SHETH: Sir,
it is reported by the international
organisation like the W.H.O, that
seventy per cent of the diseases are
caused because of pollution of water.
And, diarrhoea also is caused due to
pollution of water. I am just citing
this as an example because there was
a demise in my family this month
due to water pollution. Diarrhoes
requires blood transfusion and, after
blood transfusion, sometimes jaundice
and other infection take place. Ulti-
mately this results in hippatic coma.
So, will the minister be pleased to
allocate more funds for medicines for
arresting many djseases including
diarrhoea caused due to pollution of
water?
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¥ F oo qg oo A fram,
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SHRIMATI V. JEYALAKSHMI:
May I know from the hon, Minister
whether his ministry would arrange
for a regular supply of the polio
vaccine, triple anti-gen and other
medicines specially for the children
of the lower income group to all the
Child and Maternity Centres as well
as the primary health Centres in the
rural areas?

Mt H ARE@A : IR A
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MR. SPEAKER: Now, next ques-
tion.

SHRIMATI PARVATHI KRISH-
NAN: Sir, I wanted to put a supple-
mentary on this question?

MR. SPEAKER: No, please. This
has taken 35 minutes. I had called
you to put the next question.

SHRIMATI PARVATHI KRISH-
NAN: Wil] you kindly allow me to
put one supplementary only?
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MR. SPEAKER: If I allow you,
then there are so many other Mem-
bers who are also interested in putt-
ing supplementaries. Will you kindly
sit down?

DR. BALDEV PRAKASH: I want
to know the criterion that is followed
to put a supplementary?

MR. SPEAKER: We have taken 35
minutes already on this question. Be-
sides, I have already called the hon.
Member to put the next question. Will
you kindly sit down now?

Revival of Mini Steel Plants

*368. SHRIMATI PARVATHI
KRISHNAN: Will the Minister of
STEEL AND MINES be pleased
state:

(a) whether the Federation of
Indian Chambers of Commerce and
Industry has suggested a package of
measures for the revival of mini steel
plants; and

(b) if so, the facts thereof and
Government’s reaction thereto?

Statement
THE MINISTER OF STEEL AND
MINES (SHRI BIJU PATNAIK):

(a) and (b). A Statement is laid on
the Table of the House.

(a) Yes, Sir, the President, Fede-
ration of India Chambers of Com-
merce and Industry has suggested
certain measures for revival of mini
steel plants.

(b) The suggestions made and ac-
tion taken/proposeq are detailed be-
low:—

T. Suggestion made by FICCI

Excise Duty on production of Steel ingots
by mini steel plants of Rs. 50/- and the
whole of the duty of Rs. 130/- per tonne
on rolled products should be abolished.

from Rs. 200/- .

Action taken[proposed.

The excise duty on steel ingots production by

mini steel plants stands reduced to Rs. so/-
In the Finance Bill, 1977
excise duty of Rs. 130/- per tonne on pro-
duction of rolled products has been shifted
from the rerollers to the ingots manufac-
turers, namely the main steel plants and the
mini steel plants. The Finance Bill, 1977
also provides for exemption from payment
of excise duty on identifiable types of fresh
melting scrap cleared from the main steel
l|g{ants as raw materials for the Mini Steel
ants





